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District : Purba Medinipur.
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.ANO. 200/2014
(CW.P NO. 3727/1985)

(1A NO. 340/2022)

The Union of India & Ors..

Report in form of Affidavit by the Ex-Officio Chairman District Magistrate and
Collector, District Ganga Protection Committee, Purba Medinipur (WB)

1, Tanvir Afzal, son of Abul Afzal, aged about 56 years, by faith-Muslim,
by Nationality-Indian, by occupation-Service, presently working for gain
as the District Magistrate & Collector Ex- Officio Chairman of the District
Ganga Protection Committee, Purba Medinipur, PIN-721648, do hereby
solemnly affirm and state as follows:-

1. That | am the Ex- Officio Chairman/District Magistrate and Collector, District
Ganga Protection Committee, Purba Medinipur (WB), presently working for
gain in Purba Medinipur Collectorate, Purba Medinipur, is well aware of
the facts and circumstances of the present original application and | am
filing this report in the form of affidavit.

2. That at the very outset. | humbly submit that | have and always had the
highest regard to the majesty and dignity of this Hon'ble National Green



Tribunal, Principal Bench, New Delhi and | have a§g4\36
compliance with the Solemn Order dated 25.09.20. rder Da

24.11.2023 O.A No. 200/2014. C.W.P No. 3727/1985 & I.A No. 340/2022 as
passed by the Hon'ble National Green Tribunal, Principal Bench, New Delhi
to the best of my ability.

w

That Hon'ble National Green Tribunal, passed an observation in paragraph
No. 8 of the order dated 25/09/2023 that at the district level. District
Magistrate is the Ex-Officio Chairman of the District Ganga Protection
Committee which have been entrusted with certain vital responsibilities for
preventing pollution in Ganga at the District level. Hence, at this stage, the
O TARNon'ble National Green Tribunal. Principal Bench, New Delhi has directed
s i\ U District Magistrate all (mainstream and tributaries) from where
susaveoweuR | fidinstream of river Ganga as also its tributaries flow in the State of West
.\ DST. A1DGE COURT BERgal to submit their own separate reports on the issues noted above in
7\ REGD.NO- /sfpect of steps which have been taken by respective District Ganga
otection Committee for prevention and control of pollution of river
Ganga in their respective areas.

P

4. That in compliance with the Solemn Order dated 25.09.2023 mentioned
supra, passed by the Hon'ble National Green Tribunal, Principal Bench. New
Delhi, the Program Director of West Bengal State NGRBA Program
Management Group (WBSPMG) had sent a letter being Memo No. 5173-
NGRBA/SPMG/OA No. 200-762/2023 Dated 03/11/2023 addressed to the
Chairperson- Purba Medinipur District Ganga Protection Committee along
with 8 number of Chairpersons in different Districts and separate
“TEMPLATE FOR COMPLIANCE UNDER OA 200" inter-alia mentioned that
only the information required in Point no. 8 (consisting of different sub-
paras mentioned a to h) mentioned in separate "TEMPLATE FOR
COMPLIANCE UNDER OA 200" will be filled by the Individual DGPC and the
individual Report so prepared is required to be submitted to Hon'ble NGT
by each DGPC through its Ex-Officio Chairperson (District Magistrate).

5. As per direction of the Order of the Hon'ble National Green Tribunal,
Principal Bench, New Delhi. Template for compliance under O.A No.
200/2014 is furnished below.



Name of the Ganga Towns under consideration of NMCG: Haldia.

1.SewageManagement:
i Sewage Generation:28.24 MLD

ii.  Existing Number of Sewage Treatment Plants/FSTP: NIL

iii. Number of STP/FSTP under Construction : NIL

iv.  Number of STP/FSTP under renovation: NIL
v.  Number of STP/FSTP are under Proposal: 1

Note:1.Proposed Treatment capacity has been considered by taking into the projected
‘population of 2037.

2.To meet up the sewage gap, DPRs are getting prepared in phases.

2. Drains:
District No. of Drains Remarks
Purba Medinipur 08 lAll the Drains have been duly netted as pe
irections given by Hon'ble NGT under OAl
06/2018.

3. Septage management:

Septage will be co-treated in the upcoming STP projects



Industrial Pollution Control:
District: PurbaMedinipore.

Nos. of Grossly Polluting Industries (GPIs): 12 nos.

S No. Name of GPI

T. | Mis. Indian Oil Corporation Ltd., Haldia Refinery,P.0.~
Haldia Oil Refinery P.S.-Hadia
Dist-PurbaMedinipur, Pin- 721605
2. | Mis. AdaniWilmar Limited, De

Haldia, Dist. -PurbaMedinipur, i Bles7
‘M. IVL Dhunseri Petrochem Ltd., P.O. Khanjanchak, P.S. -
Durgachak, Dist-PurbaMedinipur, Pin-721602

‘WJs. Haldia Petrochemicals Limited,

P.0.-Durgachak, Haldia, Dist.-PurbaMedinipur, Pin- 721602

5. | MisAdaniWilmar Ltd.,

P.0. Debhog, P.S. Bhabanipur, Dist. PurbaMedinipur, Pin-

6 M UPL Ltd (Formery Unied phosphorus 1d) Durgachak
PO, Haldia, 721602, Purb:
7. | Mis. MCPI Pyt. Ltd.
VIR D sl DapaL De

Pin- 7216
8 | M. Shree nm.mngm, c..y Center,DebhogDist-
inipur, Pin-721651

9. | M/s EmamiAgrotech Ltd,
HPL Link Road, Haldia,P.0.-Debhoy
P.S.-Bhabanipur, Dist- PurbaMedinipur.
Pin - 721657
10, | Vs Patanjali Foods Ltd. (FormerlyM/s. Ruchi Soya
Industries Ltd.),
Durgachak, Haldia, PurbaMedinipur
Pin 721602
TI | Mis Tndorama Py
(formerly known as SMisiRC Agrochemicals Pvt Ltd)
P.0-Durgachak, Hnm-w.s\. Pin-721602
12| Mis. Exide Indust
Haldia, P.O. & P.S -Durg;:chak
Haldia, PurbaMedinipur - 721602

Present Status: Complied with Standard
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Eresh Waste Proces

Status of Ganga Town
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Water quality status: Annexure A- is the graphical representation of various water

quality parameters as recorded at different PCB water monitoring stations.

75

River Front Development including construction of Crematoria:

> Electric Crematoria- 1 No. of EC (Haldia) is proposed under Performance Based
Incentive scheme of World Bank along with the existing one.
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a _Number of u 14 n0. OF Mestings latest as on 17.01.2024.

1. No. Date of Meeting Number of Meeting

27.07.2022. 02,30 pm
12.082022, 01.00 pm
22.09.2022.01.00 pm
23.12.2022.01.00 pm
19.01.2025, 11.00 am.
15.03.203, 03.00 pm
20.04.2023, 04.30 pm.
10.05.2023, 03.15 pm.
01.06.2023, 05.00 pm
25.07.2023, 04.00 pm
04.08.2023, 04.00 pm
29.09.2023, 04.00 pm.
12.12.2023, 04,00 pm.
17.01.2024, 11.30 am
. Number of Awareness 1 Action Plan- component wise:

SI. | Name of [ Date | Key Components/ Actr No. of | Place Name of

No. | Programme Prog. Conducting

agency.

1. [Ganga  Utsav [ 04,11 | Cultural Events foc al Haldia_Dev.
2022 on Ganga 2022 [ the imporiance ive Township Authority,
Poll Guaga & i vt the KrishnarjunGhat | Haldia,
Abatement message of GangaPollution  Haldia.

abatemer
T | WAl paiing on [ 3101, | Wall paifing on Pl [O1 | Kahai Jey | Block
Ganga Pollution | 2023 | abatement with active public ‘Ghat, Sutshata. | Development
aritpaon the mesegs of Office,
G i Sutahata.
Exhibition cum | 03.02. | Sl installaton _at | 01 | Haldia, Block
avareness 2023 | HaldiaMela on the message Development
paign © lof Gamga Polluion Office,
regarding Ganga | 12.02. | abatement. Sutahata.
Pollution 023 |
Abatement. |

4| Cultural 2805, | Lol Folk and cultural [02 | Geonkh
Programme on | 2023 | performance  concerning Mahishadalé
e T Township Ghat,

Abatement. 2903, gnga  along_  with Haldi
2021 | Sethizton with fshernan

5. [Mission  Life | 03.05. | Ganga Marathon, Ghat Par | 03 | Hal
Campaign on | 2023 | Yoga, cultural Event, Street Township,

Ganga Polluion [to | Play, Slogmn & quiz Haldia&Geonkh
Abatement 05.06. | Competition the message of al, Mahishadal,
2023_| Ganga Pollution sbatement
Tntemational | 21.06. | International Day of Yoga | 01
Yoga Day on|2023 |on the river bank fo
Ganga Pollution strengthen _ River-people KrishnarjunGhat
Abatement connect with the message of . Haldia.
Ganga Pollution abatement




G110, | Cleanness dfves Tn Ghas, | 02| Kalraba ety | Block
203" | Mkt s besides e Gha, Development
Polluon it & Draw compeiion in Suahata&Suah | Offc,
Roemen | 0210, | e g soutons a2 BDO Offce | Su
2005 |for avareness Campus.
generationsbout River
o s
Word Gy [ ST10- S aign Tike | G2 | PasiaMiors, | Biock
Dy 2035 | Vion, Gyl & ot Kolaghat& Kol | Development
Gonga Polluion 5 it the “IGP, Kolaghat | Offc,
Abstement .mage of ‘Ganga Poluion Kolaghat.
abaten
Wi Avareness | 0701, [ Seing wp 3 sl vt | 07 KrPP—Far | Biock
Extibition on | 2024 | dispay of various malters ground, Development
Ganga Pollution | to and audio visual display Kolaghat. Office,
Abatement | 1401, | with the message of Ganga Kolagha
2004 i
iviies undertaken- component wise.
- Name  of JEC |Date [Key Components’|No. of | Place Name
&/ Actviies Activities Prog. Conducting
O [ Dispay _ofFie/ | 21.10. | Dispay e/ banners [ 01 | Kolaghat | B0, Kolaghat
B 105 Du | 203wl e e of
Puja Pandals 2023 of River  poll
River  Palluion Abstement a.m..g
at g Durga P
@ CHETNS of[01 |Rehg | BDO, Kolaghat
205 | Wit
o River Polluton or avare  local
‘Abstement o river
polluion
4. Ghat Protcton: NA
e, Affoesttion:
sl. Name of the | Total area of Number of Location of Nameofthe |
No | Actwies | afforestation |  Afforestationwith | Affrestation | Conducting Agency |
aate
O [ Plantation | 1180 hecire | 2,36000 sapings from | 1. Gangrachar | Nandigram Forest
of from 15.01.2022t0 2. Soudkhallu | Beat Offce
Mangrove 2002.2022 3 Ceemal
o Rakchrschr

. Landscaping and Beautification: NA

& Listof Best Practices: NA

h. Any other issues fit to be mentioned : NA
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icomply the Solemn Order (s) in the instant Original
it that | have and always had the highest regard to the
i Hon'ble National Green Tribunal, Principal Bench, New
Delhi, and | have always acted in due compliance with the order passed by this
Hon'ble National Green Tribunal, Principal Bench, New Delhi, to the best of my
ability and authority.

That in pursuance to the Solemn Order dated 25.09.2023 and 24.11.2023
passed by this Hon'ble National Green Tribunal, Principal Bench, New Delhi, the
statement made in the above mentioned paragraphs are my humble submission
before this Hon'ble National Green Tribunal, Principal Bench, New Delhi, which
are true to my knowledge and best of my belief.

QA
Medi

: ; .

Prepared in my Office The deponent is known tofa MediniPY!
Clerkto: Mr.

et s Advocate

Advocate Envolment NO. F[34/1 of 2018,

Solemnly affirmed before me
On this the 19" day of Februany 2024,

DEPONENT 1S IDENTIFIED AND MAS
SIGNED THIS AFFIDAVIT ON OATH

BEFORE ME ON THIS.L.5, 12420, L;\_

Yol L WU
SANTOSH KUMAR l«]Y] \NOTAIV
Appointed by Gov. of India, Under the
Netaries Act 1952 (A:llb S3of ‘952'
“for the Districtof Purba Medi * Cour

Tamiuk, Purba Mbdlmnuv. Wi E



